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Assistant Electrical Engi

\ : CENTRAL ADMINISTRATIVE TRIBUNAL

\&///// MUMBAL BENCH :

OhS No.855/2001, 856/2001, 257/20C1, 2355/2001, .858/200
£60/2001, ‘861/2001, 862/2001 863/2001, 864/200
865/2001, 8066/2001, 867/2001, '~ 868/2001, 869/200
870/2001, &71/2001, 872/2001, B873/2001 and 874/2001. -
Dated this Friday the 7th Day of Decemiber, 2001.

on’ble Shri Justice Birendra Dikshit, Vice Chairman
Hon’ble, 8mt.Shanta Sha stry, Member (A). ‘
Shri'vijay S, Hﬁucrkdr,r

work1ng as Khalasi under

neer (C)
Transport Project (R),

- e

uusuayat,*

Metropolitan
Central Railway,
Nav i .Mumba;,

Shri P.G. Nehate, S

working as Khalasi under
ciectrical Engineer

Metropo]1tan Transport. Project

(CJ,
(Rlys),

.Central Ra11way, Juinagar,

rohri'Gopaﬁ\Vw

Nav1 Mumbai.

Shr1 M.V. Dange,

working as Khalasi under :
Divisional Electrical Engineer (C),
Metropolitan Transport Project. (R]ys),
Central Railway, Juinagar,

Navi Mumbai.

_ Patil
working-as K\a?abiruhder
Assistdnt :?“ d

Metropgolit aﬂklraﬂ\DOFt PrﬂJebu'{R},
Centrai RaTXWay, Jduinagar,

Navi Mumbai. : -

Shiri G.R. Talele, }

working as Khalasi under o _
Asgistant Electrical Engineer {(C},
Metropolitan Fransport Project (R),
Central Railway, Thane. "

-App11caht

Applicant in
CA 85ﬁ/2““‘.

OA 856/2001.

Appﬂibaﬁt in

OA 857/2001.
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_work1ﬂg as Kha1as'»under

Shri H.D: Chaudhari,
WOrking as kKnalasi-under.
Assistant Electrical’ Ewglneer {C)
Metropolitan, Transport Project (R
Central Railway, Thane.

L

T o~ T .

Shri -J.H. Taielie,

MTP (R), ccnbr 1 Railway,

Juinagar, Navi Mumoal.

Shri V.M. Kacn

ane,
- working as Khalasi under
" Assistant Electrical Engineer (C),
MTP (R), Central Railway, .Thane.:
Shri R.K..Reddy, : .

working as Khalasi -under

Assistant- c1epb:1 al Engineer (C),
MTP (R), Central Railway, :

Juinagar, Navi Mumbai.

Shri R L. hadam,

‘working as Mason-III under

Assistant Electrical Eng1neer (C),
MTP (R), Central Railway, Thane.

~Shri A.R. Sheikh,

working as Khalasi under
Assistant E]eutr1Ca1 Engineer (C),
MTP (R, Ce:bra1 Ra11way, Thane.

Shri. T.R. Pat11
working as ha?@Sa
Assistant :1Euuﬁ caT EN lneer \C;,
MTP (R), Ceptrali Ra

fay - Y hi o gmoen g —~

ol PL.M. Natayane,

el g S L e P A P

working as. Khalasi unaer )
Assistant Electrical Engineer (T},
MTP (R), Central Raiiway, Thane.
Shri L.M. dangle,

Wworking as Khalasi under

PR e | iy NP SO ST | .. & m am £ NN
ASsi13Tant cielurilalt cigineer (L))
MTP. (R), Central Railay,

Juinagar, Navi mumba“
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.. Appiicant 1in
OA 860/2001.
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TCaint. it

AD
OA 861/2001:

. App]iqant in
. CA 862/2001.

.;-Abp}icant in
OA- 863/2001.

.. Applicant in
CA 8864/2001.

.. Applicant in,
OA 865/2001.

"im:r;Appﬂﬂeaﬁ ~if
1

OA 866/200C1.
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Shri V.D. Talelé,
‘working as Khalasi under
Asgistant -Electrical Eng1neer (C),

MTP (R), Central Railway,
Juinagar, Nav 1 Mumbai .

“Shri V.S8. Javirkar,

working as Khalasi under
_A881stant Electrical Engineer (C),
MTP (R), Central Railway, |

Juinagar, Navi Mumbai. | i
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Generatl Manager,
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. PN VRO . S o S DR S S U S
Z o, i el cirecur ieaid Ciiyg inegr s
Central Railway,
CeT, Mumbai - 400 0G1,

( By Advocate shri .M.8. Ramamurthy
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Applicant i
CA 868/2001.
pgpiticant in
A STy L
A BIU/2UUT,

Applicant .in

"OA 871/2001.

Applicant in
QA 872/2001 .

Appiicant in

OA 873/¢00i.

Applicant in

"OA 874/2001.
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3. Chief Administrative Officer (C), . ‘o
Metropolitan Railway Project (R),
CAO (C)’s Office, Central Railway, - °
New Administrative Building, - )
7th Floor, CST, Mumbai-400001.

4. Aseistant Electrical Engineer (C),
" Metropolitan Transport Project (R),

Central Railway, Ju1nagar, . .
‘Navi Mumba1 ' B : .. Respondents.

: ORDER (ORAL)

{ Per : Smt Shanta Shastry, Member (A) }
. A11 these 20 (twenty) OAs 1nvo]ve a common causé
of action. The . 1legal issue faiéed 1svthé same. The "
réTief.sougﬁt'is the same. The( advocate 1is also the
same. We thefefofe'préceédtto diépoée off these OAs by'a
commdq ofaer.' ’
2{ | . The applicants are Kha1asis work1ng in the ‘

Cenﬁral Rai]way. For purposes of 111ustrat1on the facts

:; 10 O.A;N6;855/2001 are_given in brief. The applicant in

the aforesaid O. A. was granted temporary status with

effect from 1989 by order dated 12.7. 1990. Accord1ng to.

- the applicant he was rel eng/:;/peing declared surpTus

to zjoiﬁv the office hyef Engineer (C), Metropolitan

Transboft Pfoject on 1.4, $991. ‘Now after a 1apse of ten

years. the 1mpugned‘§harge sheet has been igssued to him on

10 9.2001., The article of chargcreads as. follows:-
~"that the said Shri Vijay Amberkar,
Khalasi arrived on transfer from Central
Railway. to MTP (R), Mumbai by producing
"LPC No.HPB/787/D/ST/TFR, dated - 18.3.1991

. issued under the signature of
CPO{S&T)/Central Rallway. on enquiry
with CPO(S&T)/Central Railway vide MTP
(R) Mumbai’s -letter- No.MT/E/099 dated
17.7.2001, it was replied py-CRO(S&T)
vide letter No.HPB/P.797/D/S&T/Cl1. /PNM -
1870/1939 .dated 5.9.2001 that the LPC in
question was not issued by his office. 4
It clearly 1indicates that shri vijay

s s m



.

Amberkar, Khalasi obtained appointment in

MPT (R) Mumbai by producing the fake

office order.” ‘ o ,

3. S1m11arl chargeh sheet- has been 1issued to the
_app11cants in other OAs‘also.

4, ‘The applicant ‘has.eesa11ed the charge sheet on
‘two main grounds viz. | ‘ |

(1) " The charge‘sheet has been 1esuedjafter nearly ten
years of his joining the Mtb in 1991, '_ No reasons are
forthcom1ng by way of any 'dccument' cr otherw1se'tc
explain the enormous. de1ay 1n issuing the charge -gheet:

| (11)‘ "g;hsufficient material or basis ie available to’
justify the- jssue cf the charge sheet. ft is based on
a mere exchangehof letters dated 17.7.2001 and -5.9.2601'
" as mentioned .in the article of charge. ‘
5. "V.Ihe Iearned counsel fcr the app11cant submits -
fUrfher that out’ cf 33 employees who . Joined the

Metropc11tan Transport Project on being declared surpius

on]y 9 - emp1cyees aVe> en charge sheeted. ;t is

vdiscr1m1natory. h ore thevcharge sheet cf 10.9.2001
is 11able to be quas ed.and-eecgasﬁde at the outset.

6. - The LearnedlCounselvalsoasaid that the applicante
havevrep1jed to thevchargevsheet and have'reqyested to be
_,prcvidedeith a defence iayyer. ’ ’ |
7.. We have ,heard .the’ Learned Ccunse1‘ for the
-applrcants In ‘cur'cons1dered view'iﬁ is nof-hecessary
to interfere w1th the due process of law at this stage.
:ﬁ_ regard - to the demand for a defence 1awyer, since the

charge is of. a11eged forgery and since the appTicants are



| R

- only Kﬁa1asis -the enquiry efficer vsﬁa]] teke into
._conéideration this’ aspect also at the time of hearing
" while dea11ng with the request for defence lawyer. |

"é. : In the above v1ew of the matter all the O0.A.s are

1 dismissed at the admission stage 1tse1f We de'not order

« ¥

any costé v - o .”V

‘( Smt. Shanta Shastry )

‘H.

_ ( Birendra Dikshit )
Member (A) ' : " Vice.Chairman.
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